
OTAR 
Rajender Singh Negi 

Adve Distete 

O Dehrada Reg.Nd.1901)2002 

uTEAR 

BEPORE THE HON'BLE NATIONAL GREEN TRIBUNAL. 
PRINCIPAL BENCH, NEW DELHI 

S10-12-22 to 09-12-27, 

Vipin Nayyar 

as of: 

1. 

Union of India && Ors. 

(On behalf of Respeondent No. 2 i.e. PCCEMoFF. Uttarakhand) 

COMPLIANCE AFFIDAVT 

Rajender Sngh Negl 

BlAL 

/Adyocate > 
O Dehragus Distrlct 
OReg,No.19(01/2002 

Sio-12:22t 09-12-27,3 

0.A. No. 305 OF 2022 

IN 

UTTARAL 

Versus 

Applicant 

..Respondents 

Affidavit of Anup Malik (Male), 

aged about 59 years, S/o Sh. Pratap 

Singh, presently posted as Principal 
Chief Conservator of Forests 

(HoFF), Uttarakhand. 

(Deponent) 

1, the above named deponent, do hereby solemnly affirm and state on 

That the deponent is presently posted as Principal Chief Conservator of 

Forests (HoFF), Uttarakhand, and has been arrayed as a respondent 
No.2 in the above noted application, as such he is fully conversant with 

the facts of the case. 

That on 24.05.2023, after the course of hearing in the present matter, 

this Hon'ble Tribunal was pleased to pass certain directions and direct 

the deponent to file an affidavit in compliance thereof. The relevant 
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